
JNTHE HIGHCOURT OFJUDICATURE OF BOMBAY
BENCHATAURANGABAD

FOLLOWING MATTERS ARE REFERED TO THE ADVOCATE FOR REMOVING OF OFFICE

OBJECTIONS WITHIN 14 DAY S FROM THE DATE OF NOTIHCAHON
i

PUBLISHING DATE: 07/07/2025

RESPONDENTADV.SR.NO. CASE NO. PEimONERADV. REMARKS
1 wpsr/iioiei/2025 SONARANUDEEP DTI TP BAGULRAHUL

BHAGAWANTRAO

FORR

Obj ection Not Removed

2 WPSr/11022/2025 SONARANUDEEP DIUP Obj ection Not Removed

3 WPSr/11024/2025 SONARANUDEEP DIUP GAIKWADD. B.

FORR/3
Obj ection Not Removed

4 WPST/1102ei/2025 SONARANUDEEP DTI TP BAGUL RAHUL

BHAGAWANTRAO

FORR

Obj ection Not Removed

5 WPSr/1102B'2025 SONARANUDEEP DILIP Objection Not Removed
/

6 WPSr/11029/2025 SONARANUDEEP DIUP Objection Not Removed

7 WPSr/11164/2025 SONARANUDEEP DILIP KultheSudha

Subhashrao (Chint
Obj ection Not Removed

8 WPSr/12187/2025 SONARANUDEEP DILIP Obj ection Not Removed

9 WPSr/12194/2025 SONARANUDEEP DIUP GORE NIKITA

NARAYANFORR/1
Obj ection Not Removed

AN
10 WPST/12375/2025 SONARANUDEEP DILIP Obj ection Not Removed

11 WPST/12451/2025 SONARANUDEEP DIUP Objection Not Removed

12 WPST/12452/2025 SONAR ANUDEEP DILIP Objection Not Removed
i

13 WPST/16323/2025 TUNGAR HRISHKESH Obj ection Not Removed
V.

14 WPST/16330/2025 SUNIL MAHADEVAPPA
VIBHUIE

WPST/16339/2025 SUNIL MAHADEVAPPA
VIBHUTE

WPST/16349/2025 TRIPATHIMANISH
PURUSHOTTAM

WPST/16353/2025 TRIPATH MANISH
PURUSHOTTAM

WPST/16363/2025 SUNIL MAHADEVAPPA
VIBHUIE

WPST/16369/2025 GANDHAMOL
SUBHASH

Obj ection Not Removed

15
Objection Not Removed

16
Obj ection Not Removed

17
Obj ection Not Removed

18
Obj ection Not Removed

19
Objection Not Removed

20 WPST/16421/2025 TALEKARAND

ASSOCIATES

MurgeEstiingS.

Objection Not Removed

21 WPST/16432/2025 Obj ection Not Removed
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WPSr/16462/2025 IB. V. HionSi
WPST/16493/2025 Salunke SudarshanJ
WPST/16536/2025 Ashwini AnikEt Deshpande

SR.NO. CASE NO.
RESPONDENT ADV. REMARKS

22
Obj ecHon Not Removed
Obj ection Not Rermved

23

24
Obj ection Not Removed

25 WPSr/1653S/2Q25

WPSr/16541/2025
GoIegaonkarAnil S.
TRIPATHIMAMSH

PURUSHOTTAM

TRIPATHI MAMSH

PURUSHOTTAM

Ghute Patil Kishor L
TRIPATHI MAMSH

PURUSHOTTAM

GAIKWAD PRAMOD S

Obj ection Not Removed
Objection Not Removed

26

27 WPST/16543/2025 Obj ection Not Removed

28 WPST/16544/2025

WPST/16546/2025
Obj ection Not Removed

Obj ection Not Removed
29

30 WPST/16548/2025 Obj ection Not Removed

31 WPST/16561/2025 SOLANKE

SHRIKRASHNA B..
BoideBhushanS.

Yeramwar Sushant C.

Obj ection Not Removed

32 WPST/16571/2025

WPST/1679S/2025
Obj ection Not Removed

Obj ection Not Remcved
33

34 WPST/17024/2025 DAMBE BALAJI S. Objection Not Removed

35 WPST/17218/2025 SawantAmol Shivgiiao Obj ection Not Removed

36 WPST/17284/2025 GOLEGAONKAR

MADHURA.

CHOUDHARIDEEPAK

Obj ection Not Removed

37 WPST/17352/2025 Obj ection Not Removed
D.

38 WPST/17355/2025 GADHE GANESH

ASARAM

CHAVANSUDHIRK

Obj ection Not Removed

39 WPST/17359/2025 Obj ection Not Removed

40 WPST/17362/2025 KULKARM SANKET S. Obj ection Not Removed

41 WPST/17363/2025

WPST/17364/2025
WPST/17402/2025

Koie GaneshJ
BordeBhushanS.

Obj ection Not Removed

Obj ection Not Removed
Obj ection Not Removed

42

43 CHOUDHARI DEEPAK
D.

. 44 WPST/17494/2025 Patit Lfjwal Subhash Obj ection Not Removed
Obj ection Not Removed
Obj ection Not Removed
Obj ection Not Removed

45 WPST/17510/2025

WPST/17517/2025

WPST/17588/2025

ManiyarlifanD
46 ThoratNanabhauR

LODHETUKARAM

SUKHDEO

RUDRAWAR SURESH

GANGADHARRAO

47

48 WPST/17602/2025 Obj ection Not Remaved
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49 WPST/17620/2025 NAIKTHIGLE GIRISHK

SRNO. CASE NO.

Obj ection Not Removed

50 WPST/17630/2025 KANADEANGAD LALA Obj ection Not Removed

51 WPST/17650/2025 GOLEGAONKAR

MADHURA.

JadhavarPralapV.
Thoiat Nanablm R

NAIKNAVARE RAMESH
VnTHAL

KAZI RAHIL

RIYAZODDIN

DhordeViktamR

PATILINDRALE ANAND
VINAYAKRAO

D. R Kale ■

Dhongade Anilkumar B.

Obj ection Not Removed

52 WPST/17660/2025

WPST/17693/2025

WPSr/17763/2025

Obj ection Not Removed

Obj ection Not Removed
Objection Not Removed

53

54

55 WPST/17961/2025 Obj ection Not Removed

56 WPST/17967/2025

WPST/18134/2025
Obj ection Not Removed
Obj ection Not Removed

57

58 WPSr/18201/2025

WPST/18357/2025
Obj ection Not Removed
Obj ection Not Removed

59

60 WPST/18363/2025 PANDEDIPESHD Obj ection Not Removed

61 WPSr/18375/2025 PANDEDIPESHD Obj ection Not Removed

' 62 WPST/18377/2025 PANDEDIPESHD Obj ection Not Removed

63 WPST/18380/2025 PANDEDIPESHD Obj ection Not Removed

64 WPSr/18384/2025 PANDEDIPESHD Obj ection Not Removed

65 WPSr/18391/2025 NAGARSOGE

SAHEBRAOA
Obj ection Not Reamved

66 WPSr/18395/2025 Dhongade AnUkumar B. Objection Not Removed

67 WPST/18421/2025

WPST/18427/2025
ManorkarDeepakS
GONARE BHASKAR

PARMESHWAR

CHINCHOLE

GHANSHYAMK

ARVIND GOPALRAO

AMBETKAR

ARVIND GOPALRAO

AMBETBCAR

JAYEWAR SAINATH
GANGADHAR

ARVIND GOPALRAO

AMBETKAR

Obj ection Not Renxived
Obj ection Not Removed

68

69 WPST/18428^2025 Obj ection Not Renwed

70 . WPST/18431/2025 Obj ection Not Renwved

71 WPST/18463/2025 Obj ection Not Removed

72 WPST/18464/2025 Obj ection Not Renx)ved

73 WPST/18465/2025 Objection Not Removed
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74 WPSr/18466/2025 ARVIND GOPALRAO

AMBETKAR
Obj ection Not Removed

75 WPSr/18472/2025 Kulkami Pradeep
Bhagwamao

Obj ection Not Removed

76 WPSr/18473/2025 PatilB.N. Obj ection Not Removed
77 WPSr/18540/2025 Akshara Sharad Madake Obj ection Not Removed

78 WPST/18552/2025 KaleAieetB.
UNDREVIKRAM

SHIVAJI

Obj ection Not Removed
79 WPST/18575/2025 Obj ection Not Removed

80 WPSr/18580/2025 JalhavHanumantP. Obj ection Not Removed
81 WPSr/18668/2025 Jadhav KaUas B Obj ection Not Removed
82 WPSr/18689/2025 PANDEDIPESHD Obj ection Not Removed

83 WPSr/18735/2025 SURYAWANSHI

SANKETN.
Obj ection Not Removed

84 WPSr/18889/2025 PAUL INDRALE ANAND

VINAYAKRAO
Obj ection Not Removed

85 WPST/19235/2025 PARTY IN PERSON Obj ection Not Raaoved

86 PILSr/19457/2025 TbombrBS.S.ANDVIKHE Obj ection Not Removed
P.B

Assistant RegistrarSection OfficerClok Asstt. S.O.
I

I


